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IN THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE
TRIBUNAL, NEW DELHI, PRINCIPAL BENCH NEW DELHI

Date of Hearing/ Decision:06.12.2010

Excise Stay No./3136/09-Excise &
Appeal No.E/3052/09-Excise
C-P.MEIER, Prcace///\codf%/ —_
M/s.Metro Tunneling Group ...Appellants

Vs.

CCE, Delhi-1 Respondent

Appearance : Rep.by none for the appellants.
Rep. by Shri S.K. Panda, Jt. CDR for the respondent.

Coram : Hon’ble Shri Justice R.M.S. Khandeparkar, President
Hon’ble Shri Rakesh Kumar, Technical Member

oY Order Sheet 72 L / py —EX

Per Shri Justice R.M.S. Khandeparkar:

In view of the order passed today in Misc. Application No.E/878 of
2010, the appeal and the stay application stand withdrawn and

accordingly stand disposed of.

[Justice R.M.S. Khandeparkar]
President

[Rakesh Kumar]

Member [Technical]
Ckp.




IN THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE
TRIBUNAL, NEW DELHI, PRINCIPAL BENCH NEW DELHI

Date of Hearing/ Decision:06.12.2010

Excise Misc.Application No.878/10-Excise
Excise Stay No./3136/09-Excise &

Appeal No.E/3052/09-Excise
er ER. 1

c.P.m ;geo/ﬂ\eo\gb/
M/s.Metro Tunneling Group ...Appellants
Vs.
CCE, Delhi-I Respondent

Appearance : Rep.by none for the appellants.
Rep. by Shri S.K. Panda, Jt.CDR for the respondent.

Coram : Hon’ble Shri Justice R.MLS. Khandeparkar, President
Hon’ble Shri Rakesh Kumar, Technical Member

s & Order Sheet £ B 5/// v &X

Fruas U DTOlU‘ R« g {(07/0"8,0(’,
Per Shri Justice R.M.S. Khandeparkar:

None present for the appellants. Shri S.K. Panda, Jt. CDR is

present for the respondent.

2. In view of the application filed as above for withdrawal of the

appeal, the same is allowed and the appeal no.3052 of 2009 along with

stay application no.E/31 36/2009 stands disposed ofas withdrawp?

[Justice R.M.S>Khandeparkar]
President

[Rakesh Kumar]
Member [Technical]




